Annexure — 5
Name of the corporate debtor: Wiz Logtec India Private Limited; Date of commencement of CIRP: 17-04-2026; List of creditors as on: 24-10-2026
List of operational creditors (Government Dues)
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Act, 1952

21.09.2026).
Contingent:  Sec.
14B/7Q damages &
interest not
finalised. Not
admitted: damages
& interest beyond
ICD. Belated
claim; subject to
condonation by
NCLT.

ESI

State Government

09/09/2026

61,653

994

Dues under
ESI Act, 1948

Nil

No

0.00%
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Total

35,21,70,626

15,67,42,651

15,93,86,359

3,60,41,616




